NEUTRAL CITATION NO. 2026:MPHC-JBP:802

1 WP-34528-2025
IN THE HIGH COURT OF MADHYA PRADESH
AT JABALPUR
BEFORE
HON'BLE SHRI JUSTICE SANJEEV SACHDEVA,
CHIEF JUSTICE
&

HON'BLE SHRI JUSTICE VINAY SARAF
ON THE 6" OF JANUARY, 2026

WRIT PETITION No. 34528 of 2025

ANKIT FATEHSINGH CHOUHAN
Versus
THE STATE OF MADHYA PRADESH AND OTHERS

Appearance:
Shri Sandeep Sen - Advocate for petitioner.

Shri Anubhav Jain - Government Advocate for respondents/State.

Per. Hon'ble Shri Justice Sanjeev Sachdeva, Chief Justice

Learned counsel for petitioner seeks leave to withdraw the petition
reserving the right of the petitioner to initiate the alternative dispute redressal
mechanism.

Petition, is accordingly, dismissed as withdrawn.

All rights and contentions of the parties are reserved.

(SANJEEV SACHDEVA) (VINAY SARAF)
CHIEF JUSTICE JUDGE

m/-



		monikachourasia29@gmail.com
	2026-01-07T16:36:24+0530
	MONIKA CHOURASIA




